
Dated: 10.09J607.

HON'BLE MR f4. KANTHAIAH. MEMBER f3̂  
HON'BLE MR pIK. CHATTER3I. MEMBER fA^

C.C.P.No.60/2006

In

O.A.N0.536/2QQ5

App: Shri Praveen Kumar.

Resp: Shri S. Verma.

Learned counsel fo r applicant stated tha t the respondents 

have complied vfith the order of the Tribunal dated 23.12.2005 and the 

respondents also filed the compliance report to tha t extent hence, 

C.C.P. is closed in view of the compliance. Notices discharged.
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